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DISCUSSION UNDER RULE 193

Natural calamities in the country — contd.

MR. DEPUTY-SPEAKER: We will now take up Item No.15 — Discussion under Rule 193 regarding

natural calamities, raised by Shri Basu Deb Acharia on 26! July, 2005. When the House was adjourned,
Shri Acharia was on his feet. So, I would request Shri Acharia to continue.

SHRI BASU DEB ACHARIA (BANKURA): Sir, today when we are discussing the subject of natural
calamities in the House, there is a huge flood in the State of Maharashtra. Three Districts are completely
cut off from other parts in Maharashtra. Mumbai city is completely cut off. Train services have been
completely stopped. The airport 1s also closed. The airlines are not in operation. Thousands and
thousands of villagers are without any power or telecommunication facilities. The situation is worsening
because of heavy rains. There was a flood in the Konkan region. Because of that, train services of
Konkan Railway were also stopped. Konkan Railway is not in operation for the last three days. Goa has
also been adversely affected because of the flood. We have not seen such unprecedented floods in the
past.

I have seen a report in the newspaper today saying that in one village about 200 people were
washed away. They were all in sleep. Because of land slips, the entire village was washed
away[ KMR29].

All the 200 people who were sleeping last night died. Affected people cannot be contacted. This
1s the situation not only in one particular village, but there may also be a number of villages where such
things might have happened. It is because we are not aware, as to how many people have died because
of floods. As per the report, in Raigarh district, more than one hundred people have already died.
There is no information. Maybe, many more might have died in other districts. Relief work has not yet
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been started, because of non-communication. Roads are also washed away. There are breaches in
National highways and State highways. A part of these roads have been washed away.

Railway lines in Mumbai city are under water. Mumbai city is six or seven feet under water.
One can realise the fate of the people of Mumbai and its suburban areas. Suburban train service is the
lifeline of Mumbai. Everyday, 50 lakh people travel by Mumbai suburban train service. If it is stopped,
one can well realise the fate of the people of Mumbai. Mumbai is the financial Capital of our country.
We are not aware of the situation. The House has not been informed as to what the Central Government
has done or initiated in regard to providing relief and starting rescue operation. People have to be
rescued.

We have seen when there was a flood in Gujarat. A train was overcrowded because of floods. It
was stranded in a station for two or three days without drinking water and food. There was no relief or
rescue operation. Only one gentleman whose wife was travelling by that train, when he got the
information, went there and he not only rescued his wife but also all the passengers who were stranded
n a particular station in Gujarat for more than two days. Gujarat flood was also an unprecedented one.
In a day, 65 per cent rainfall was recorded in Gujarat. Out of 35 districts, 11 were badly damaged.
Around 1,500 village roads were damaged and breached. About 215 State highways were also
breached and damaged. Many important district and towns were inundated. This was also
unprecedented.

There was a flash flood in Himachal Pradesh because of which a part of Himachal Pradesh was
flooded. The biggest and the largest hydel power plant was called in the past as Naptha Jakhri Hydel
Project, today it is called as Sutlej Jal Vidyut Nigam. It has a capacity of 1500 megaw[R30]att.

It was because of flash flood, the operation of the Sutlej Jal Vidyut Nigam, which was
commissioned and inaugurated by the Prime Minister only a month back, was completely stopped. The
turbine was damaged. All the three units of it went out of order. This is not the only case. There was
flash flood in the same area about four years back. About 35 workers were working during the time of
construction of the hydel power project. All of them died because of flash flood. The Government was
aware of the fact that that area was prone to flash flood. The question is whether any preventive
measures were taken.

This time, a number of States have been affected. There was a heavy rain in Madhya Pradesh
and a number of districts were flooded and inundated. Thousands of villages were damaged. More than
200 people died because of flood in the State of Madhya Pradesh.

There was a flood in the State of Jammu and Kashmir. The Amarnath Yatra was to be stopped
for a few days because of heavy rains and flood. A number of rivers flowed higher than its danger level.
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A number of people died because of flood in the State of Jammu and Kashmir.

There was a flood in Andhra Pradesh. A number of districts like Rangareddy and others were
badly damaged. There was incessant rain. In a day, 40 to 45 per cent of annual rainfall was there in the
State of Andhra Pradesh. A number of people also died because of floods in the month of July in the
State of Andhra Pradesh.

Kerala also experienced flood this year. Flood has been very extensive this year starting from
Assam. This year, West Bengal has not experienced much flood. Only one or two districts were affected
particularly in North Bengal. There 1s still time for that. Generally, the flood comes in the months of
September and October. The State of Kerala experienced an extensive damage because of flood. It took
away the lives of more than 12 people.

In some States, there are floods and there are some States where the people are facing a
drought-like situation. Entire State of Orissa today has less rainfall. Sowing of paddy has not started.
Entire State is facing the drought-like situation. In West Bengal and especially in South Bengal, at least
three districts are today facing a drought-like situation. There is much less rainfall today in Southern
Districts of West Bengal[p31].

In some parts of the State, people suffer because of flood and in some other parts of the same
State, people suffer because of drought. Every year and in every Session, we discuss natural calamities
and their impact on the economy on a particular State, but there is no permanent solution to these
calamities. Because of this flood every year, Rs. 15 crore to Rs. 20 crore are lost; hundreds of people
have to die; and there is extensive damage to the agricultural crops.

Sir, in our country, 40 million hectares of land 1s flood-prone. According to the Rashtriya Barh
Ayog, out of 40 million hectares of flood-prone land, only 32 million hectares of land can be protected.
But no permanent solution has yet been found to prevent the occurrence of flood.

A number of rivers, particularly in the northern parts of our country are international rivers
which originate from Nepal, Bhutan and Tibet. Whenever flood occurs in the State of Bihar, northern
part of Bihar is bound to suffer. This year Bihar is fortunate that people there have not yet faced flood
like situation. But every year, due to flood, a large portion of agricultural land of the northern part of
Bihar is damaged. It is all because of the river which originates from Nepal. But there is no
arrangement to control flood coming from that country. The northern part of Bihar can be protected
from flood if certain measures are taken in Nepal. There is an agreement with Nepal but that agreement
has not yet been implemented. It is yet to be implemented. So, just because of non-implementation of
the agreement with Nepal, people of Bihar face flood like situation every year.
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Then, North Bengal, particularly Jalpaiguri and Cooch Behar districts are affected because of
flood water coming from the river originating from Bhutan.

In this very House, we demanded the formation of Indo-Bhutan Joint Commission. We are told
that that a Commission has already been constituted. But some concrete measures are to be taken to
protect that area from flood. Those measures are yet to be taken jointly by Bhutan and our
Government[k32].

15.00 hrs.

Our Government should impress upon the Government of Bhutan to implement certain measures
so that floods do not occur in the northern part of West Bengal.

Sir, a Working Group was constituted. That Working Group recommended as to how much
funds would be required during the Tenth Five Year Plan. The recommendation was that Rs. 10361
crore should be spent in the State sector and Rs. 30,700 crore should be spent in the Central sector. As
per the recommendation of the Working Group, this much of amount would be required during the

Tenth Five Year Plan to protect agricultural lands, villages and people from the damaging effect of
floods.

Sir, a Task Force on Floods was also constituted. That Task Force has made several
recommendations for short-term as well as long-term measures to mitigate the impact of floods. Sir, the
important recommendations are: change in the funding pattern of existing Centrally sponsored schemes
for erosion control in the Ganga from Centre-State ratio of 75 per cent and 25 per cent to 90 per cent
and 10 per cent - I will come later on the problem of erosion which the State of West Bengal 1s facing).
Other recommendations are: setting up of North Bengal River Management Board; provision of funds
to States as additional Central assistance for maintenance of embankments; provision of Rs. 50 crores in
the form of revolving funds to the Ministry of Water Resources annually for funding flood-protection
schemes, which 1s urgently required; full Central funding of flood-storage components in storage tanks;
inter-State and intra-State storage projects affording flood-control benefits should be vigorously pursued
for implementation;

State Governments should be persuaded to implement flood-plain zoning; community participation in
maintenance of embankments should be encouraged and immediate measures costing Rs. 316.14 crore
to be implemented before 2005 monsoon in the States of Bihar, Uttar Pradesh, West Bengal and other
north-eastern States.

Certain short-term measures costing Rs. 2030.15 crore have also been recommended to be taken
up in 2006-06 and 2006-07. These are beyond the resource capability of the State Governments and
hence liberal Central assistance would be required. This Task Force has very categorically
recommended that the resource capability of the State, the money, which will be required to implement
the recommendation of the Task Force, is beyond the capability of the State Governments. So the
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Central Government should provide liberal assistance. The Task Force has given its recommendations
about two months or three months back[pkp33].

What action has been taken to implement the recommendations of the task force? The task force
has submitted its recommendations. I would like to know — when the Minister replies to the debate —
what action has been taken on the recommendation of the task force which was constituted by the
Ministry of Water Resources?

There is no major flood in the State of West Bengal; and only two districts were affected. But the
State of West Bengal, over the last several years, is facing the problem of erosion.

15.06 hrs. (Shri Varkala Radhakrishnan in the Chair)

River Ganga is an inter-State river and there 1s erosion in the Ganga basin. It flows through
Uttaranchal, Uttar Pradesh, Bihar and West Bengal. Every year, there is erosion and many villages are
washed away because the River is changing its course. There is confluence of Ganga-Padma; Malda and
Murshidabad are the two districts that are greatly affected because of erosion.

A high powered Committee was constituted by the Government of India in the year 1996. That
Committee recommended that an amount of Rs.926 crore would be required to prevent erosion. That
Committee had submitted its recommendations in the year 1997. How much money has been allocated
till 1997? Each year, they allocate Rs.35-40-45 crore for the three States of Uttar Pradesh, Bihar and
West Bengal. The estimate was Rs.926 crore and the estimate was worked out in the year 1996. How
much money will be required today? It should not be less than Rs.1,500 crore or maybe, Rs.2,000 crore.
I feel that it should be declared as a national problem, since Ganga 1s an inter-State River. This cannot
be left out to the States; and the ratio of 75:25 is not sufficient. That is why, the task force recommended
that the ratio should be 90:10 — 90 per cent grant should come from the Central Government and 10 per
cent should be provided by the State Government[R34].

A Centrally-sponsored scheme, namely, Critical Anti-Erosion Works in Ganga Basin States was
approved in January, 2001, with a Central share of Rs.110 crore against the recommendation of Rs.926
crore. I am not saying that this Rs.926 crore was meant for one year but it was for five years. What
was the fund that was provided? The Central share of Rs.110 crore was provided for implementation
during the Ninth Five Year Plan for providing Central assistance to the States of Uttar Pradesh,
Uttranchal, Bihar, West Bengal as well as Farrakka Barrack Project Authority for undertaking anti-
erosion works of critical nature. Only Rs.110 crore was provided in the year 2000 and that too for four
States. What was the share of each State? It is not more than Rs.25-30 crore for West Bengal. The
Central Assistance under this scheme i1s in the form of Grant to the concerned States in the ratio of
75:25 between the Centre and the State and hundred per cent funding for ABPA. During 2001-02 an
amount of Rs.31.85 crore has been released as grant-in-aid to the Governments of Uttar Pradesh,
Uttranchal, West Bengal and Bihar for taking up critical anti-erosion works in Ganga basin making the
total release of Rs.51.85 crore. Against the Central share of Rs.110 crore for the entire Ninth Five Year
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Plan, an amount of Rs.51.85 crore was released to these States for taking up critical anti-erosion works
in Ganga basin. The entire fund provided for the Ninth Five Year Plan for taking up anti-erosion works
of the four States was not released. The balanced spill over portion of the scheme amounting to
Rs.58.15 crore 1s being continued against the Tenth Five Year Plan allocation of Rs.192 crore. It is
being spilled over to the Tenth Five Year Plan.

MR. CHAIRMAN : You have already taken 32 minutes.
SHRI BASU DEB ACHARIA : I will take another 15 minutes.

MR. CHAIRMAN: There 1s no point in deciding time in the BAC. You yourself have decided time for
its discussion in the Business Advisory Committee.

SHRI BASU DEB ACHARIA : Kerala 1s affected this year.
sft gRT UTee A Hewd A1l AT <R 3R drei |

3t a<T AT : ot UTad it JMmu it @rerdl, ft FHreh W om St 3R St gwt S ) el g9 A1 SudT |uIe o
@ gl

MR. CHAIRMAN: You please address the Chair.
sft ATl Sreftery qut smard Sft o W T8 @ 2|
#f ax{eT AT : Y BAR ARG & SR S el X8l & o1 foal # arel U, d@ Sr[ids]|

For the year 2003-04, an amount of Rs.25 crore has been kept in the budget estimates. A
Committee has also been set up under the chairmanship of Chairman, Ganga Flood Control
Commission to identify individual schemes for formulating the schemes for the balance amount of
Rs.133.85 crore for taking up critical anti-erosion works in the Ganga basin States during Tenth Five
Year Plan. What can be done with this paltry sum of Rs.133.85 crore? Huge sums of rupees are
required to tackle the erosion problem in the four States. ¥y g off, # amue f4gR ®1 a1 dlet & g

#ft g g WaR ¥ U8 A1 iy fF 98 smuet ara ga Wt & 8 @1 8| A 98 g @ g, o v dier B
PIs BRIST Tl 2l

SHRI BASU DEB ACHARIA : This problem of erosion 1s not confined to the State of West Bengal but
this problem is a major problem in West Bengal. The people residing in Ganga basin areas are passing
sleepless nights. The river is changing its course. One village after another are being washed away by
the river. People are uprooted and they are becoming homeless. There are problems of their
rehabilitation as well as tackling erosion problem of Ganga basin States. This should be declared as a
national problem and it should be tackled by the Central Government. It should not take short term
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measures. It should take long term measures so that a permanent solution can be found and the people
living in the Ganga basin can have peaceful sleep.

Today, in certain areas, there is a drought like situation. The drought situation can be tackled.
There 1s not much difficulty in that. What is required is sufficient funds. The capacity of our rivers has
been reducing because of siltation. There has not been enough efforts for rain harvesting. There has
been change in the atmosphere because of global warming. In some areas, there is less rainfall. You
will be surprised to know that even in one district, in one part the rainy season is almost complete and in
other parts, there is drought[r36].

How could this problem be solved? For several years now there has been no capital formation in
the agriculture sector. Enough allocation has not been made for the expansion of our irrigation systems.
There are a large number of irrigation projects awaiting completion for over 15 to 20 years now. The
Teesta Irrigation project was started some 20 years back. This project is yet to be completed.

MR. CHAIRMAN : You have now taken almost 40 minutes. Your time is over.

SHRI BASU DEB ACHARIA : Sir, now I would like to touch upon the drought situation in the
country... (Interruptions)

SHRI KHARABELA SWAIN (BALASORE): Sir, there are 14 Members from our party who would like
to speak on this subject.

MR. CHAIRMAN: I am only appealing to you to conclude now.

SHRI KHARABELA SWAIN : Let the time be regulated from the very beginning. Otherwise, at the
end you would allow the Members to speak only for two minutes. The time should be regulated from
the very beginning only... (Interruptions)

SHRI BASU DEB ACHARIA : Enough allocation should be made for capital formation in the
agriculture sector. More capital investment should be made for the expansion of the irrigation system.
What we have seen during the NDA regime is that not enough funds were allocated for the expansion of
irrigation. There were less investments for irrigation. .. (Interruptions)

SHRI UDAY SINGH (PURNEA): Has the situation improved in the last one year?... (Interruptions)

SHRI BASU DEB ACHARIA : At least this Government is trying to improve the situation. The
allocation is more. You may compare the Budget allocations made by this Government for irrigation to
the allocations made by the previous Government.
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MR. CHAIRMAN: There are about 35 Members who would like to participate in this discussion. If we
go on like this, would we be able to complete the discussion on this subject during this Session?

SHRI BASU DEB ACHARIA : Sir, the discussion will continue till mid-night.

The States which have been affected by flood, agricultural activities have not started in those
States. Agricultural workers are suffering due to lack of employment. The Food for Work programme
was started in 150 districts in the

country in the month of December last year. My suggestion is that the Food for Work programme
should be extended to those States affected by flood by doing away with the stipulation of first
identifying whether the percentage of people living below the poverty line in that particular district or
area was more or less. The Food for Work programme should be started on a massive scale.

The Public Distribution System should be strengthened in the States affected by flood. The hon.
Prime Minister has announced a relief to the tune of Rs. 500 crore for the State of Gujarat. I do not
know whether the money has reached the State or not. It is because I have observed that first a Central
team visits the affected areas of the State in the middle of July, they come back and then they submit the
report. The problem today in the system is that first a Central team visits the affected area, they come
back and submit the report and then the Central Government releases the funds. It takes time. The relief
should reach the people immediately. Thousands and thousands of people have been marooned in the
State of Maharashtra today[snb37].

Relief material [bru38]should be sent immediately. Army should be deployed there and rescue

operations should be started immediately. Shri Maran is here. People are not able to communicate with
the people living in that part of Maharashtra. So, telecommunications should be restored immediately
on a war-footing. Damages in the railway track should be repaired immediately. Train services have
not yet been restored. They should be restored immediately because they are the lifeline of the
suburban areas of Mumbai.

Thousands and thousands of villages are in the dark without power. Electricity should be
restored in those villages on a war-footing. This year, a number of States have been affected due to
natural calamities. There has been an adverse impact of flood in a number of States. The Disaster
Management Bill has been introduced in the Rajya Sabha. The purpose 1s very good. It has a lot of
relevance after the great disaster of Tsunami. I do not know whether the Standing Committee has
reported back to the Government after the scrutiny of the Bill. But

the Authority should be constituted immediately at the Central level, State level and district level.
Whatever has been suggested in the Bill should be implemented.
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As regards the Meteorological Department, our farmers do not rely on the weather forecast given
by the Meteorological Department. As far as monsoon is concerned, it should be taken into
consideration so that this Department gives the exact position of the rainfall and other things.

I urge upon the Government that the Central Government should dispatch relief materials
immediately to the people who are adversely affected in Maharashtra and rescue operations should be
started immediately.

MR. CHAIRMAN : Now, before Shri Kashiram Rana begins, let me inform the House that there are 37
Members to speak on this subject. Hon. Members are requested to take not more than ten minutes each.

Shri Kashiram Rana may speak now.

sft STefiRTA oM AU Sfl, g7-98d FREIR| Q¥ & Py AU A Fel GET © Al Bl 916 Bl RGUYE 8, VT Al
g fb S QU B FWR Pail HIY 81| 39D RISGR < & agd IR I a1 gU 6

arff-arft EAR A Hew At agad AT off 3 S e, a1 ORI €, 98 HERIS, 8, a1 fRErde uew
B, U4 Ps UST 9 AU B §, 98l W d1¢ DI do8 A Seiad -2 B bl B, BARI @Rl Bl S T 8 AR
3RAl JUY DT THAM dgl TR & b1 g1 IASRAM S H I90 GO & el a7l aker &1 WM et gy N °EUJEA
BEEEO EIPIEEEIE cé*[139]

39 I & Fued & foy wRA SRaR & U9 U daed B 91 iR arg difsa ar gar difsa =i
1 Sfaerra TR dxe 98l W R B g=enfia fean el g1 o 2 6 WRer @1 ok @ wagE @ @
aft < ¥ wpfie smueell & HRU S R I g% & SUY A Sl 8 9@, Idl $I aeR odF & fag
GYbR DI G Y8 A ITh! Hag B! alfey|

[UIf S, W& &1 9gd AR q9g foran wan 2, dfes # Surar wwy 78 S| o gag #9 g on &
WERTG, & YHg AR A0 ToH Bichor H o IRRATT Y1 gg ©1 8l Bt [T b1 9 AT T AR =@ A1 360
Ugel femrae weer # ot O UMY a1 &1 gat & Rk # W g8 81 Af #§ Wew @1 e 39 SR f et
ST Argm fp qend J S ok dar g8, #91 oram Sitas A it ot sat Wi art e St | waan © 6 g
3R Bipu # YT aIRE Bl 811 ORI & 25 3 A 15 Rradl # 390 JHAM gall & 3o 9N JHAH 4 | Arfii Bl
o8 TRBR FHUR IO BT TIN R & ¢ olfhT HRA TRBR ¥ Sl AGg DI AULN &F Wad & I8 IUerr sArdt ot ff
& & g2 125 Rrell # W 15 Rrer W € S arg A @ve # 3y &1 uiw R db 9 a1Rer 9 & BRor b @
Pt & W Jud T B FHl| BAR YUy 8gd o Y| §19 BOR fhariier &1 Il e 9 8l gl 8| uid-
BE §9IR Tdl &1 fastell dems arfdd & gat g1 oo g9 Ma # 99 & U @ s fQagd 99 € B T XA
g+ € Sl fddidel A & g &1 U relid o H Uer Yl Sl W ORI & ol 39 ddrel § qreR e @
B HR R 2l dod S N 4 & foag 78 o1 wd & gebr 21 gIR & /A S A Aon f B off| I A 7@ W@
d T 911 9 98l ugd 3R T8l ugdd & 918 Said "I Bi P g9 uiE Wl HIS BUY Bl Aerddl B
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I 98 \wErdr SR B W AR FAHE e H F 72 B B 3R H Y MY, <AfhT JHA guRi-
DS BUAl DT & ORI H 5 ATl d1¢ 37Ts & BRI g0t 2 b &% a1l &l q1g, B4l a1, ! drgaai 3R
S YHU AT &1 & Wil PIs 7 BIg A, DI 7 BIg AU ORI F Al 2| ORI & Nl dR-aR Uipfasd fquar
J oS Bl T 3T Y AT SR DI B 8, AT ST WERIAT AT WRA WRBR BT W Haial [MSOffice40] |

TEl 3ol ddb fhaT JHAM BoTl IR HRA WHR Bl AR A 84 fhadl wed fAeh, § Sud ar # gar
arEal €| ol ar-ura ardl § a8 9 JHAE g, U W ORI WRGR BT 6,741 DS SUAT @ g7, oy A
HRT RHR F Bl T | fh 8H WG DR B AR A gRadl DetfHe! Reflh B 3R Al DelfHe! bieToid] Bs
# anft % 2,545 TS SUU & el B URA WER B AR A S wergdr Ferdt € 98 9ga & &9 g

# el dredl § [P fAuar & @\ Aad & B # WRA WHR IS T DY 3R IS S 19 A
7 9 x| o 57 3 R Wl @ SRR 8, S9 I B I FERIdl UgAH Bl B Y| [ORK ARPR 7 T
T4 PHRb HR INDR DI Tb AARSH 9ol 2, Formd garn mar 2 {6 {5 g8 & fhamn Jour g1 €1 YRd bR A
amuE frar 2 f5 AR & gAfed 8110.84 IS A I dlapiferd wiewd gl fhw wsw A e ardt @ ww
8 39 T @d gy, g8 o fRufy da1 et 8, Sud fues & oy Rd WReR =gl Bid) werIen dr| g8 a1 at A
TN AN &1 S T8 81 Py AT TER 81 b &l B9 MM B & (b WA AR WEIAAT e B |

MR T8l & BIe-Alc HRE T drel AT & drd BT AT MG dl T 3,730.37 BRIS YA Bl
IHA BNl 2| BICI-BICI Bfdgdl & Hiferds, S @l Al ®I IR <d 2, AT &1 Feral & 93 €1 WRd WRAR
500 HRIS TUY SHY a1 drect & fb 8 9gd FErnl H) Q| PRI H S N FErdr &1, 98 O €, offdd o
AN BT JHAH & BT 8, I8 S ORI & AT AT ORI &, WRIg & A1 JPRSR, a8 $1 fFrae), Fmh anfe a-
1 &1 a5 A WH & g1 8| 81 & ol T 91@ DI dois A WA 81 MY & WRA WRDR Bl b (70 IR Bl
TS| T4 T HIRd TRBR FERIdl el d¥fl, 99 da dral art Jfhd Sor & |

# 3y HIETH W WRA G¥BR A Hedl dredl g b dare o H§ 91 arf d aoie 9 i fRf e g
e HERIE, # g8 ¢ 3R I RATad uewr § §¢ €, Wedl Hag o AIfRy| W& ST A g 8, S99 aw@d gU g8l
HERIAT UEAH ARG GRHR B e 2[R41] |

STEl % ORI S [aTel B, d8 Ao ST B M gY 20-25 T B M € AfeT S onft off i off v
&I DI TSI BT G0N &l DI T 30 AN o9 F UBA I GHT H S TIRA dalfie! R fSadeE @ & i
S W AR T8 #A St 7 Srare R 6 g a8t 500 s o9 A €1 39@ ofddr S iR I @t Sewd Bl
dr B9 99 WX oiT| gAY Ao 9 Bl sl e 9eridl @ fou ue AEReH feur B g 99 dHned # e
gerdl 7ifl 8, SuH 9 fHdl gErar o wig gnon T8 |

H 3Ud HISZM W WRA ARGR IR T8 HAT Sl A HeAr Ag S qora & R gEy Il @
qbTaol el T8l ¢ a8f fhar 3R Bic a8 Jarmfy gEl €1 ST6T fhR A @l 1 & iy Io7 WaR 3R HRd
WRHR QAT DI AT PR TR B T | § 1 A 6 qora § 9 @i & $RO JHAE gl Al PO
WROR = R YT DB BRAT PO DY AT S=BMH g &1 |ran o 3R AR ARPR gANI ABRIl bl adt gaw
B T | ORI ARBR o bafiel Refle & 92 Hre v e A ugal & Nl ® \eradl yga™ & g 150
RIS Y @ I Al # HRA WHR T RAde s 5 g Amda om ¢ safon 39 w a 1o ifa T el e
3R T WERAT < 3R gE 3R 1ot UTet B SR | T8 =T BRATH AT PIS T BIS QAT By, 1 Ig SP T8l 21 T
FAP! U A1 40T, Yhoc BIb) 99 [AUar A IR YT 8| 30D [0 g8 HErRaT JoR1d AYbR Bl bl a1y |
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ST #9 ugel dEr 5 fisa B Arell 9 ToRa Ul ®F fIuerd \edr o W& ¥ ¥ <% [oRd & 9
FErgyfd T@ar 8, 8 g fdd & 9Ad Q@ gl sifadd A S an i 9, S9! weg & forg @ < ok g
9 5 gR WRRI Bl, 98 Aad! A 21 I W PoRE fRdt 7 6t fauar &1 Rrer 2ar @ € a8 98 aHdy
B AT PIS A &

# IS AT W AT AW HEI [ T D - AW A A FY @ A A W IR B I @
FifPh qed He S &1 # gu ared § 6 a8 R 8rd1 8 2 Ife 9N YCHIRWAR 99 8l ©, dalgHe o 8idl &
AN I aR H W g BEdA Bl ARyl 8H a8 <@ Aty & el ar-uiw T # & Ao & 9 aiike & ol 2
$U® Tl W aTRY Bt W& & 7 T 1 B € 7 ¥ g9a oy 91 fietee weu, fSemer Anwie G fean
2 I o1 g9 S wrau 1@ € 98 S T8 21 99 SRR &1 il @ 99 2 SN & IS 918 79 Hee B fay
gred B AT FEl € 6 9T R e R e U o, S99 T H RA WRBR Bl HIs N HeH ST A1y

ST # e 6 &) Iy H Sl WThiie SIUal SMl €, 98 Ppavd Dl aoig A A § SN IH AR
UEAM B B R TE B ALY RIfB AT SFEIT I VT T & fF 78 qoriifie gew ® ok 3ud FHiftee arml
3R VAT R df Hidw § IHHT 9gd WY JHAM 197 AR S B ARN BT BN AT MO 3 © & Tona war
qgf T dRE ¥ AeE PR G 8 AT B & (oY 91 B, SHH YRA WRBR AT 39T TEANT BN 20l el <F o S7U i
RATE & 8, SUD NUR W g8 #ag BRI §HD AT ORI WRBR B ORE F 1 8,110 HAS T B! ART & T 2,
I A P WIPR H g Afdeid TR aear H(r42] |

500 s ¥ fod Y agd fa @i A €1 500 HRI$ BUC 1 po W Tl 2] BRI B B JHAH AR
3T WA A1 3mud Wt W WS B WG & wm R ar 8 gat 21 39 R F o @1 areR Fraes & forg
HIRA WROR G4 FERT B SR g 11 fagard 2 {6 we # grel dafidl & FR S 89 ad @ 2, S99 Sl gl
T MW E WRA GDR SEDI G P, 30 T4 THRAT ¥ o 3R IWD YR W 3T R 377 qTel el B folg
B Y U] Bl, < B AN Bl B HGE B Ibd &, Tol YR OGN &1 H| g9d e 18 7 1g a9 3 ¥
W 1 g o 2 6 U’ <9 @t 9gd 991 qar 2R 3R o arel faAT At ok g @ ovR drg RRufa tar gg
Sl G gud Ugd UM H dgd diered Uer BNl gl vl & A # R A sl B Agm B s o
WHR T G A S M & 9, 98 Hag DR @ 2l dfbT IR AHR T 989 & AMUR W 1 wiffa B 6 &
ORI 1§91 99 § %2 &, U™l °I01 HH A BH 59 989 & Q) dR| 3l SHfie & A # el A E Bl

g

sft ff. . TR (3MRER) : T § 500 FHIS BUAT WS A1 GHbT & s [oRId TSR o TAdl BT T8 faan gl...(&
gHT)

SHRI HARIN PATHAK Mr. Chairman, Sir, I would like to add only one sentence to what Shri Kashiram Rana
has said just now. I would request the Central Government that the relief which is given to the Government of
Gujarat should be given on the basis of Tsunami, not on the basis of natural calamity because within 100 hours
heavy rain has destroyed 90 per cent areas of the State.
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SHRI RATILAL KALIDAS VARMA : Mr. Chairman, Sir, I would like to associate myself with what
Shri Harin Pathak has said.

#ft R ured @ YAl B YR W ISR B HASAAT & A, TG DA & ER W 8] |

SHRI A.R. ANTULAY Mr. Chairman, Sir, we are discussing something very tragic. 3R ®al o1 W&l &
f & &= # are(| F iU d dran arear o AfT PR uET ey © ar # 2= # a1

MR. CHAIRMAN : You can speak in any language under the rules. There are certain languages
specified under the Eighth Schedule of the Constitution and you can speak in any one of them.

SHRI A.R. ANTULAY : Sir, the rules give me that power, but I delegate that power to the hon. Chair
and whatever the hon. Chair directs I will follow.

MR. CHAIRMAN: You may speak in English or Hindi or whatever language you wish to.

SHRI A.R. ANTULAY : Sir, we are discussing something which is most tragic. At least to the extent I
know Maharashtra and Mumbai, there has never been such a disaster, but I will not say ‘cloud
burst’[k43].

But [r44]1 will put it as sky burst. I will call it a sky-tsunami.

[ have heard many friends speaking. They meant it well. They have every right to make their
own suggestions. But I have been in constant touch with the district authorities and also with the
Konkan and Mumbai authorities. The way the downpour is there, each street has become a river. It is
not flood. Everybody has witnessed floods on a small scale or a large scale, but the dimension of this is
worse than floods. It is a natural calamity and it is a calamitous tragedy.

When can the relief reach if one person is drowned up to the breast and another person is there at a distance of
two feet and his arm does not reach him? If he has something in his hands, he cannot even give it to him by way
of alms, excuse me for the word “alms.” It is something which cannot be described in words. I do not know any
words in the dictionary. For example, there were certain villages which have been situated on the slope of hills
and hillocks. They thought that they were well protected because of the hill, but if the hill itself is slipped, the
entire village is underneath-hillside. What has happened to those people? We do not know whether they are
living or dead. If they are dead whether they can be cremated or buried, nobody knows and nobody can reach
that village. For example, I can give an illustration by name, Jui. Jui is a village in Mahad Taluka in Raigad
district, i.e. in my own district. It is not possible at all to reach that village at all. Everybody from social
workers to political workers to administration to officers tried for the past two-three days, but nobody can reach
that village simply because there is no way to reach.

There 1s a continuous downpour. No helicopter is there and it 1s flooded to the extent of
dimension that was never witnessed in the history before. You cannot reach there by road. You cannot
walk into the water, which is up to your breast. You can swim, but to what extent you can swim if you
know swimming. Therefore, I would not blame either the State Government or the Central Government
at the moment and I am confining myself only to Konkan and Mumbai.
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My friend, Shri Basudeb Acharia has made a very good speech. He has flooded it with
statistical data. His speech is also flooded with facts from every nook and corner of this country from
Himachal Pradesh to erosion of Ganga river. But I would confine myself to where I come from because
I know that from the most authoritative channel. I will not say that either the State Government or the
Central Government has lagged behind[r45].

I will not do so. Military had gone there. They could not reach the spot. The assistance could
not reach there. They could not know about it. Helicopters could not fly due to incessant down pour.
Who will be sending the relief unless it comes like rains or thrown down from the sky? No human
being can reach there. Therefore, my suggestion is this. I only pray the Almighty that this skyburst;
this sky Tsunami should subside immediately. It has been going on for the past three days and three
nights. If it continues like this — and I pray not — I do not know what will happen. 1 will pray that there
should be a halt put by the Almighty. It is beyond the comprehension and imagination of human
beings. Only He can put a halt to it. We pray that He should put a halt, and thereafter only the relief
can start. Relief can start only when somebody can reach there to handover the relief. From now on,
the State Government and the Union Government however must be readying themselves — I am sure
they are — to reach there. How many lives have been lost? By the time I reached this House, I think,
the latest figure was 60 leaving aside those villages which have been underneath the hill-sides. We do
not know how many of them are dead and how many of them are alive, if at all, which I doubt.

So, in the face of the disaster like this, we must be ready to give every relief that can be reached
to the victims. I am sure, there will be a survey, but the survey officers must also be told that they
should not ask for ‘challans’ for account books and for records. It is because everything has been
washed away. Nothing is there. You cannot ask them to indulge in forgery and present them with
forged documents. Therefore, they the officers should also use their common sense, spirit of humanism,
indeed and be humane. Unless their attitude is humane, I do not think they can really do justice to the
cause of the victims.

Mumbai has witnessed the same thing. From one State to another and from one house to another
people have been sleeping at a distance of ten houses. They simply cannot go to their own houses.
They sleep in somebody else’s house. It has been going on like that. Therefore, my only plea, my only
request to both the Governments — the Union Government and the State Government — through you and
through this august House is that they should be ready. The moment there is relief from the devastating
rain, outburst, outpouring, sky-burst and sky Tsunami, we must immediately rush the relief to them, and
there should be no delay thereafter. Whatever 1s required should be done by way of short-term relief —
to which I have referred — and also by way of long-term relief. It is because it might be running into
thousands of crores of rupees, as my friend has said just now. Nothing is there. Everybody is a
destitute. Konkan has become unfortunately a part of the sea. [r46]

16.00 hrs.
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It was said that it was a part of the sea. Again it has become a part of the sea. It is very
unfortunate but nobody can be blamed. According to me — it is totally my personal opinion and it does
not reflect on anybody and it is not attributable to anyone — it may be a sort of a test by Him. We must
have a humane attitude, a humane approach and we must behave like human beings. These are merely
warnings by Him. A day may come, the warning will not be only for a few minutes and the warning
may be a permanent deluge thing from which you cannot ever be rescued.

Sir, I am thankful to you for giving me the opportunity. I wanted to say a few things. I come
from Konkan. I come from Mumbai. Indeed Mumbai is a part of Konkan because it is in the belly of
Konkan. So, Konkan and Mumbai are one and the same thing. You call it Mumbai or you call it
Konkan. I have already written a few words to the hon. Prime Minister yesterday. I met him too and
requested for his visit. 1 handed over my letter to his office thereafter. I am sure, the hon. Prime
Minister must be seized of it. His approach is very humane. His approach is absolutely generous
similar to those who are a chosen few by the Almighty. I am sure, the Union Government will not spare
any effort and the State Government also will not spare any effort in rehabilitation and in giving at least
decent livelihood for the people. That is the only request I have to make. But this will start only as I
said — I conclude my few words or observations — only after the rains stop. They were not over when I
reached the House. I hope, in the intervening period of three or four hours, the rains have subsided. If
they have subsided, we have to thank Him. If they have not subsided, then we have to pray to Him.

MR. CHAIRMAN : Shri N.N. Krishnadas, you have only five minutes because Shri Basu Deb Acharia
has taken all your time.

SHRI N.N. KRISHNADAS (PALGHAT): Sir, he is the initiator of this discussion.
MR. CHAIRMAN: What can I do?
SHRI N.N. KRISHNADAS : Sir, I am taking part in this debate on behalf of my party only.

First of all, I express my Party’s deep concern over the serious and severe situation caused due
to floods and some other natural calamities in several parts of our country, especially in Mumbai. Just
now, our hon. senior Member, Shri Antulay has narrated the pathetic situation prevailing right now in
Mumbai and in some other parts of Maharashtra and Goa. Some weeks back, there were severe floods
in Gujarat, Himachal, West Bengal, Rajasthan and some other parts of the country.
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In my very short experience in this House, this is the third time I am taking part in the debate
regarding the natural calamities. Sir, almost in all our discussions and debates, all the hon. Members -
Members from the Government side also — pointed out that we should find out a remedial measure in a
permanent way to tackle this situation[[h47].

But every year, drought, flood and other natural calamities are shocking our country. As per the
direction given by the hon. Chair, I am not taking much of the time. There is no need for any
elaboration. There is no need for any further narration regarding the existing situation.

[ have to add one point along with this. In Kerala, the monsoon has started in heavily way from
last June. So, between this short period, seven landslides have occurred in Kerala. It has taken place
first in Malappuram district in Kerala and then in Calicut district. Yesterday it took place in Idukki
district which is a

hilly area and a part of the Western Ghats area. A very serious landslide had occurred yesterday. Nine
precious lives have been lost. Today, effort is going on there with the help of military, army people, to
take up the rescue measures. Eight dead bodies have been found out so far till 3 0” clock. I do not know
the position after 3 o’ clock. I have got the information up to 3 0’ clock that eight dead bodies have been
found.

In my own constituency, that is, in Palghat, two lives have been lost yesterday. One is missing in
floodwater. Today I heard that in my constituency one farmer has committed suicide because all his
paddy cultivation has been destroyed by flood. This is the situation there. The situation is something
different, especially in Kerala when compared with other States. It 1s only due to the geographical
differences.

As our Chairman knows very well, in Kerala one part is the Western Ghats and the other part is
Arabian Sea. In the monsoon period, when the monsoon has started, in the hilly area, natural calamities
like landslides, landslips and something like them are happening. On the coastal side, there is sea
erosion also. In the Western Ghats, there are landslides and landslips, and on the coastal side, there is
sea erosion. This is the situation there. So, till up to 3 0’ clock in the afternoon, thousands of hectares of
cultivated land, especially paddy fields, have been spoiled. ... (Interruptions) What happened? I did not
hear much of what you say.

So, thousands of hectares of paddy fields have been destroyed by floodwaters. Some other crops
have also been destroyed. This 1s a perennial problem. Every year it is happening. So, I urge upon the
Union Government to take up rescue measures. I am not taking this opportunity to blame the State
Government of Kerala. This is not the proper time for blaming them for whatever lapse they have
committed in the rescue measures. It is a different thing. So, I urge upon the Union Government to send
a team immediately.
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Do you know what the practice is? The hon. Chairman also knows it well. Every time, while
taking up drought, flood or any other natural calamities, we, the Members of Parliament, were
demanding the Government to send a team for the examination and evaluation of loss or damage. But
the practice we see in all these things is that the team will go only in summer for examination and
evaluation of flood situation. The team, which 1s going for examination and evaluation of damage due
to drought, will go in monsoon period only[m48].

This is a very unfortunate situation. So, I urge upon the Government to send a team immediately
to evaluate the real damage and loss. Thousands of hectares of paddy fields have been damaged by
flood water. Crops like ginger, pepper, banana and some other vegetables have been damaged.
Thousands of hectares of cultivated land have been spoiled by flood water. As I have mentioned,
yesterday itself, due to landslide at Munnar in Idukki district, nine precious lives have been lost. Eight
dead bodies have been found out till 3 0’ clock in the afternoon. We cannot say how many people are
missing. This 1s the situation there. The Government should take it seriously and send a team to
evaluate the situation. The Government should give maximum assistance for the rescue measures so
that the situation can be brought to normal.

With these words, I conclude my speech.

ft Irsfrere AT [uafd Sff, 3T e UThie Juel W =El R @1 ¢l 89 & Al §9e B AFYA 93 § Uihias
MUl W FEl dd gl § 99 fmar & ey e war argm 6 e U o @ ® 6 e wee silvanRaar g3
B 5 o, T ATl BRI B W AT H g9l B X8 © ol 39 d1d bl W FHlen B Aoy fh fwefl ar g oAl
S Tl @Y, Sud 9% 39w # A o 9g € fhaen o 9ot € ' gy &R e W e & forg wn uge
&, T DI BHI?

16.13 hrs. (Shri Devendra Prasad Yadav in the Chair)

9 gfc 9 # o aoar § 5 39 Weiae el 9 g§ WR R e & fou Sy e @y, 9 v
<o # T 81 W@ 2| BRI ¥ VAT B, el dol gl USdl 8, Pl a6 ANl 21 Ul el ¢ P g ok a6 & T &
T R Rgw 4 W & fiffa € 5 3 qunra &3 € 3 96 ara &7 21 399 qagg ft ufv af weT A
DT 1 AT Sl 21 39 fawn H gg WR W S SRR YA 81 A2y, I TE 8 W@ 21 3 Gag qSWIG B (A |
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3R 3l 3igel ST 51 swaT forp vl weRrg, gW iR [oR # a1g S| Wey yaw, @), SR USy H HEAR B
e 3R gar fewil # are amg | 39 e 4 # &8 ¥ g 6 $o U & 394 yHifad ge 81 wel a1 #§ 3t @
&1 B B AT 2| BTy RER & B wad afie =9l o B Igs ed 81 39 F R BEl W a1 ok q@
H IHAH 2 Al B Feld AT H FR IS B d1d B! d1feg] 89 SAd @ b il & o A anfde e
B Bl IS I T onfde HeEl | S 9 WS 3 WRAE TE R Fhd § 3oy AN WRAR W 3T ©
f& Sl 5w are @ ywifad €, Sat Gol fadl A Heg Al Arfev| et == off g8 iR fwelt aR wiar wwmgs wA S
W 96 & IR A |ardt it gur TREE[R49] |

TREIGY, VA1 Sl & hed W a1 & 99T 9 fFued & fou Us erd B &1 Teq fhar 17 3k 18
U Bl D B B IR F U YOI T b g8 w1 B BR @] &l AEQd, AL b AARIfBd Y B W@, S
AT HAY BT, AX UTE g, S 39 UPR T -

“The Ministry of Water Resources had set up a Task Force for flood management and
erosion control under the Chairmanship of the Chairman, Central Water Commission to
look into the problem of floods in Assam and neighbouring States of West Bengal, Bihar
and eastern Uttar Pradesh. The Task Force has submitted its Report. This has been sent to
the various Ministries, Planning Commission and the concerned State Governments and
the same is under consideration in the Ministry.”

IE 18 AT BT WEd &l § Fg S W1 dr8dl g b Ul & U Sl YRdrd WSl 1, SEH g b R HIIarel
887 e Rz & g # WHR D1 Sard <1 AMRY| 41 3R A0 el &R 39 Wad § WebR A H7onm o1 off b
AUTel 1 AfRAT & Sl gHR AET 1T 8, S W Tl 81| 99 WDHR 7 bl AT {6 Al & Wi NN qHeAr 8
T & R Al 2004 F U F g VB BT Wit AT 1 8H IR SRR AT AR €, & uar el @ ddfew
FA e H A © A1 T8, dfT WRA iR AU & i 7 S el §or 3R S Hraferd &9, 98 Hriad o
B B @ 87 AT AFBN WST DI AAT B A1MRY|

3t g gea T8 8 SR gfan & qam <Rl d A8 ddie fAefid gs 81 are frime & ddy § dere
W 95 qh-1d BT AN BN @I &, olfb dcdlse d AHA § WRd BB N9 2 iR Sl dh-1d gdR T8 U 2,
I qbl DI WEl A1 J gHR fALel TR BRAT T8 S 81 ST A usel W) del @ b gaN a8l g Wik dre
& goms fafRd €1 <urer urlt arar gone o ffa €1 # Sorar 9E 9mar g # e fFwa favns 78 g afew
B9 A DM Tl Bx U 6 el Surer o g, 98 W g™ g H grl bl WS & IS DB eH el PR ug 2l H
T E 5 39 R 3§ 3% F1M F B ORwd ¢l AU, YT SR A9 W S ATl o 24 ¥ 3% g1 At
AR WRd # d&d &, S SR WeYl, fagR, uffew dme, oW, sReviad ey, fRrae wewr @ wia fAfermd gaewr
A BT guifad Bt € iR ArE-wRel vudl BT JHa Yfal 1T 8, olfh ol WdEd @ "ol § g9 ol d@ dIs
S I & a1 U &1 |1 1972 H S, B.UA.NG AR qC H A 1977 H DA SRR 7 9 DI G416 AR G A
A & fory ue gfmior war o 3R af 1980 § WSk St Ay &g N1 W 1982 F WA Wt Fybr aifpROr B
RN D1 T AR I §9 B b1 aRicd AiaT 17 fb <9 & i et a1 &1 @ragiebd] @1 Rule dgR &1 S|
[l #eled, # ST |rear § 6 Swd @ wfa gg 27 wafd A8 g8 @ f6 onfl 9% dg aifWewwr 13 afedi &
Wrh! B RO TIR &R U 81 39 T 9 R W 91g R g W 99 uigm? $Is e wfa arg ofk g @
S H BR < | T8 g8 ¥ gudi vmatty Ao # qe R & oy 299 468 BRI W @ arawen @ off afpa
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AT 2000 TP SHH A 114 HIS WY HH U7 HOGR a1 I8 & b I9d & f 52 ufrerd uan @9 78 gol
QuTafd AEed, ga- &9 YA b1 W WE ST F 8B Geb, O H T8 GHg Wbl fb HA gH AT 3 AMUQT ¥ g9
qrgA[is0]?

JUIIT #EIgd, U 3R TR FaTel 89R 09 ¢ 3R 98 & Sadry IRadd= 11 Siearg gRkafda g8 8 3iik
B 3O ARG W Q¥ B 9T DI &, FI@T BIS Soudt T B dadr| Y & 33w Wit W SEre 8T a1y,
ofpd &R gel fRifd a8 2 & 19 B 4 &9 Siva 8 1Y € SR I o 9 W S 25 WS S
gAY W@ BT ey wifid fhar g1 # e IEar R 25 WG ST a9Y W BT AL AR ¥ U B H BN
BT UTQIT AT &I, oAb 31 3fa%y S g b o S & <u | el Bl bers 8 W g, A B BRU B g
are = yuifaa fopan 21 sufery & SiTell @t derd & oft |readE @A U

|uTafd e, < B At & 1872 ffer Fgfas urht fieiar & R & &n dad 605 faferaT agfas Miex
Ul BT & ST IR U B 39 H Bre-g9 AR P 3596 TARM &, ot 177 ffema wyfaw diex ur @ e 21 <
DI @ AR T, T, M), T, HEQ, PO R TS S HT 50 Fwd ST A & S fHf SvE & wwqg
# gl S B EH U BT AE STANT Wt TE B ur W@ €| 39 SR S &9 U NG d1g W YHIfd € 9€ gHd IR BH g W
My e gl A AT IR R A aFa P R AT H Pl W gl AR RN aa M N g T &
e &1 a1 S fby € g agd 91 Uil 9qg H el Sl 21 I9dT Hl g9 YU R Y, WhR Bl 39 G Wl eI
< =Ry

HHTALY HEIG : 2 IESiele AT Sfl, 3@ FHE B |

#ft IrSfiettel Ga - Awe, 3 Jua 8 B @

JAIR AEGY, W AT < F q16 AT ¥ 3R R I8 & forg gar$ wd g 81§ oRw argm & O
FHIPT IIST a9 AP T8 & A W S A9-G191 BT 2, 98 a5 of | Forg g & qumafa Sit o o €, SS9
IR F B W &1 91g B UET B AH WA 1 99 B e Bl B, 916 D AW W & WS AT a1 g &l et W 91
3Tt & a8 & oW A P & 6 B a1g W gE &f A e & & fow sa 9 Y snawgaar g S g9 I Sl
TE 9 qb a5 T8 BN O db oF ¥ q1g 3R G F g B Ay DS eipren ArorT TE aH1$ WG| S qb
DIy WIS SAGMA T8l AT S Td Tb 36 <0 H d1¢ 3R GWT aF1 a4 A 3R dd T AR o 16 3R & 4
ufeq =& o1 A

JUTafd Sfl, 310 ¥, § Pe1 e P & WRER DI A0+ FAHBAN 2l &1 WRHR & FHT Sl bH 8, 9
3MF g, AT ST FB MARMGAY it 2| 99 95 916 IR G I AR FT G S MAFGA B MR W
el fohar SITeI, 99 9@ S I BT AN T8 81 9hdl 8 iR U8 9 R @t # aver 9 e
HRAT AT § (& TR 30 GHAT S FH1eT $I Fared mAfHamdr § ik Fafa aa & sq@r s\ ol

|ETafd 7EIGT, # 3MUs AThd WReR | 78 amrg &< =g 5 S v gwifaa gy € S9! wRuR #ee
I R T B B TAT U B INBN Whed Ta BN [ A aTel T § & < BT 918 3R W@ F 991 & farg,
W W & AT U Sredbreie o1 g0 | 89 T8i 8 dR 39 aR H =l B 8, JId W <d 8, oAb By A
HRATE TE & Ut 2| g™ & O wewi F wiepfad syt o1l ¥ iR SuaT autE § O At @ g1y et € 9=
BT B Bl B, S Al q=mn Sl g3t T8 fae awe on
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5 I PuTe Aed AT [ off, # TS HfT SR STad SRA1 aTedT § (% N g9 U Aeaqul AR wa
& =@l H W o SR T IR IR B BT AAER Te BT WPl ARl IR B9 He-PpNd 8R Ale aEaY
Al X BT M B ® ol § [AfTEd IR w S 3siiard gea ot o g9 ard 9 wedd g 6 8 wed § gl aw
Ad E gImd W I W AR gIAl BT SHAHSIH WHR B HEemH F 78 cBFEE [rpmSl 7| ¥E I Ragd we
gl

IR AT e 3T Jd < € A1 SUDT Wel AMHeT Ixd S SUTT Faprer &t Hifdrer @t o 3k
AYHR TE YA PR I PO 7 $Y &1 81| AR VAT o0l © fb FAB &0 AN &1 el b1 W & 3R WHR Bl
A% GA1 BT B 2 - 30 B A GAl 3R I 1 A Fb1er @1, S9 R HRATE 79 B - VA T 8 [ a8 IRhR
H1 Ghed Bl

# amuds ufd SR @rad Ral g i 3R A ft ayea emard S, R i 193 & 9'd 39
Faoiae b1 @), gl b1 fAr a1 3R I8 98d Aol 9T €, IS YU ¥ WIhlD AUl W, HEl a3 A, el
qaErs § IR Bl b U I § S W af qig § ywifad B9 €1 # qarmr arear § 9% e vy feR ufgem
e, 31, e, fedTad yew, ORI 3R SR YR, ¥ 9 U9 VY 8, S8l R ufidl 91¢ a7 2 SR gNiR dire
T BT JHAE B AT 8, S, - 3R B INfe @t q@rdl 8 8l 4-5 9 U E, oigl gars W
fffad TR o= T & o 21 TN fIER &1 Q& 9 & sl &, 7 fIER ok sferft ek, wwt = af gars
&1 3T ¥| WERIG, ASRAM, HeI US¥, 39 qHM SITE W 418 R e ¥ &R A el o9 @l 4fy iR g g
8 WK qHgal § b g0 rfl qHEE € @ Uil 81 3R Rl qHE b Surd Ry ofrd a1 # wwerar g fh
ST BRI RIS BUAT B9 AP Al & T W @I B 8, ARG TRBR T Bl 8, 97 WDN W9 A 8,
SHT 10-15 BIR HAS BYAT 89 W B 8, olfh oIl b Ml otel GoAd St 1 9 6 g9 Qrdebrel= Ao
TR @1 PAffad dR W &9 39@ Rl s e wahd §1 7 o We fIER 3t a9 ) @ g fER v uew
2, S8l 6 Her gaErs iR 6 Hel 916 F IR el ol

BAR US TTeT SHIG BIdT 8, AUl &) AR B BRU Hol TR fq8R # {1 AUt F S 91g Il €, SO
BN TR &R ATl 96 &l 8] RBR Dl & AT I R MBI B Bl IR HI TG, WHR 1 $Y Ugcl Wl
@, # gwrarg o e § b 10U IR 39 3R PY TAN B K@ §, g O MR, TR e @1 9T @l g,
32 BNIs B0 HaeH BRI € AR s B fbal wifd g8 & ' W fEriy far g1 9@ 9% g9 qutd 4
wwgiar &l 2, 9fh 98 I & A T8 2, 39fy s WR W W9 dd ard gl g8l 9 & WX W 9
I qdd el BRN, q9 Tb IABT FHE el blell ST qhal ol Sd T WAFC SH a1 B 91 Tl DI S, 9
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SHRI SURESH PRABHAKAR PRABHU Sir, the Monsoon Session of Parliament should be called as a
‘Monsoon Session’ or a ‘lack of Monsoon Session’. It depends upon the situation prevailing at that
particular time. This time, we have a discussion that was initiated to discuss about the problems arising
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out of a lot of down-pour in some parts of the country while others chronically suffer from lack of water
as it happens every year. So, my first request is this. The Monsoon Session begins in the month of July.
We should have a fixed agenda for discussion as to how to deal with the problems arising out of the
natural calamity because every year we keep discussing it. Therefore, I really wonder whether it is
really natural or it is really man-made because natural calamities cannot just keep on happening by
giving a notice or an advance notice saying that next year again, it is going to come, it is going to recur
year after year. Therefore, we have to think about it very seriously.

We have been discussing these issues for so many years now. There are various elements of this
natural calamity. One element which is causing a problem is that North and North-East of India and
particularly Eastern part of India suffer from excessive rains every year. As a consequence of that, there
is flooding in those parts of the country. There are chronic districts in the Southern parts of the country
which always suffer from lack of water. Therefore, there is this scenario. In one single part of the
country which is geographically and politically one country, two sets of people live here — one in
excessive water and, therefore, they suffer and the other set of people who constantly suffer because
there is no water. Therefore, we have to seriously think about this issue as to how we can solve this
issue permanently. There 1s, of course a vested interest involved in not solving the problem. If you
really compare, in the last 57 years since we got Independence, there are literally thousands of crores of
rupees have been spent by the Central Government, the State Governments and the local Governments
on both these problems. Therefore, there is always an interest to perpetuate this problem because

if there is flood, there 1s flood economy which operates and if there i1s drought, there are people who
benefit from drought. It is the people who suffer ultimately. There are some interests who always
benefit from either of the situations. Therefore, we should really seriously think about this issue.

The second element is about the visible impact of natural calamities like floods and droughts.
But, there are certain invisible impacts which we cannot see openly with our naked eyes. But we are
actually seeing that it has a strong impact on what is happening over a period of time. Desertification
and land erosion are some of the slow poison issues which are also part of the natural calamities that are
taking place as a result of deforestation and many other things. Therefore, I think, when we discuss this
natural calamity problem, we should always be conscious that there are certain problems which are
recurring year after year. Therefore, we should now claim the responsibility for it because they are no
longer natural but they are man-made by our own inaction or action in some way[p55].

Sir, this time we have got floods in those parts which are not normally chronically suffering
from floods. Maharashtra and Gujarat are not the States which year after year suffer from floods. This
year, Konkan and Mumbai, in particular, are suffering from unprecedented floods that even today
nobody knows what is the damage that i1s caused there. But thanks to the help from Army. At least,
there is some respite that Army is now moving in there. Police forces are totally helpless. They cannot
really cope up with the situation. Therefore, we really do not know as to how much the damage is
caused.
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Therefore, I would request the Government -- the hon. Defence Minister is present there on
behalf of the Government — to immediately assess the damage caused and make sure that all the relief
measures are taken immediately for the people of Konkan and Mumbai. There are so many people
who are suffering and they are not getting even food. Sixty-three per cent of people in Mumbai live in
slums, and they really depend on their own livelihood, because there is some

public utility available for them. Now, in the absence of it, it is causing problems. Therefore, some
urgent efforts are needed to deal with these problems in a very serious manner. We should really need
to analyse the situation as to what are the causes of this problem.

Firstly, over a period of time, this is the mindless development that i1s taking place, which 1s
really causing this problem. When the flood takes place, like it is taking place in Mumbai, Gujarat and
other parts of the country, the worst sufferers are the poor people because they live in slums because
slums are developing in such areas where probably the flood affects the most. It is because slums are
located near the gutters and nullahs, and it is these gutters and nullahs, which actually carry the flood
water out. Slums are located on these places because they are the only places which are available
unhindered, and they encroach these places. Therefore, this mindless development 1s the real root
cause of this problem. We should now seriously think about it by doing the development work or the
pattern that would take all these things into consideration. Otherwise, year after year, this situation will
keep happening.

The main point 1s deforestation. But unfortunately, the forest cover in India 1s now decreased to
such an extent that it is causing many problems. For example, when the water comes in, it comes with
such ferocity that it is not able to stop because there 1s no route which can actually stop it. Therefore,
soil erosion is an adjacent problem.

My next point is about the development of mangroves. We have not given any attention to the
development of mangroves. Whenever there is flood or when the Tsunami hit us, then we realise the
importance of mangroves, which could have saved us. Therefore, the entire coastline is now vulnerable
because the entire mangroves have been totally uprooted. This is another issue that we should try to
take into consideration.

Mr. Chairman, Sir, because there is time constraint, I would now come to the real solution as to
what we should really need to do. Firstly, we should do a land use survey on a national scale. We
should really decide as to what land should be used only for habitation -- natural habitation and human
habitation, and the rest of the land should not be allowed for human habitation because it is vulnerable.
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For that, we should use GIS Remote Sensing and try to create this as early as possible, otherwise this
problem will keep on happening year after year.

Secondly, as I said, we must earmark only specific areas for human habitation. Like, we are
seeing now, in Mumbai, those people who are living there are the worst affected. Yesterday and today, I
have just got the report that, they have not been able to eat anything. It is because they were located in
such an area where their houses were washed away, their slums were washed away and their huts
were washed away, and now, nothing is left. Therefore, the area for human habitation should be
decided.

As many people have said, the real problem today is the surface water. The water which is
available on land, i1s causing havoc because it 1s flooding, and where there is no surface water, it is also
causing havoc. Sir, you will be surprised to know that India uses 83 per cent of irrigation potential by
only ground water. So, the ground water is now servicing 83 per cent of the irrigation potential of the
agriculture. In the whole of India the per capita storage capacity is only about 200 cubic metre. In the
United States, it 1s 5,000 cubic metres; in China, it is 1,000 cubic metres; and in India, it 1s only 200
cubic metres! As a result of it, when the Monsoon fails, the entire area goes under drought and when
the flood comes, because there 1s absence of storage, it again causes havoc. Therefore, what is really
needed is creating an adequate water security. For that, storage capacity has to be created. But at the
same time, we should also make sure that the ground water is not exploited in a worst manner. That
should really need to be looked into.

Whenever floods come, whenever any calamity comes, what should be the response? One of
the most important things we should do is that we need to look at it in a very scientific manner. World
wide, there 1s a scientific evidence available of climate change. As a result of climate change, some
areas are getting more floods, some areas are getting more rains; and some areas are now getting
snowfalls where never ever there was a snowfall, like the UAE[kS6].

But this year, in UAE, there is snowfall. So, climate change is a reality. In India, we should set
up a high-powered climate change monitoring station. That station should give a forewarning to all the
States, all the areas, where some natural calamity is going to take place. For that, we really need to
create a mathematical model, a computer-simulation model, to forecast how the weather is changing
and which parts of the country are going to be affected. In fact, the forecast says that, as a result of
climate change, India will get more rains for the next 20 years. If that is so, we should really prepare
ourselves to deal with that situation. Store the water, which is going to come in access, and put that
water in further use. Therefore, this is something which really needs to be done. I think we need to do
it.

Now, I come to disaster management. We call it ‘disaster management’. But, I think, there 1s a
disaster in management of this ‘disaster management’. It is because whenever there is a call, there is no

response from it. Sir, London had a very serious bomb blast just last week and also on the 7

July.
When it happened, within five minutes, the entire response of the disaster-management team could
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really be seen and felt. Here, disaster management is something which we have to go and find out
whether really the disaster-management team exists. So, the amount of money that we are spending on
disaster management is also a waste. We really need to do something about it. So, disaster
management 1s something that 1s to be kept in place. Otherwise, we will keep on spending money only.
The only demand will be that, since there is a big problem, give us Rs. 1,000 crore.

Even that money will be going down the earth. No substantial usage would take place. So, disaster
management 1s something to which we really need to look into at this moment.

MR. CHAIRMAN : You please conclude.
SHRI SURESH PRABHAKAR PRABHU : This needs to be done in a multi-dimensional way.

The other issue, which I think we really need to look at as a nation, is that all the houses, all the
properties of all the citizens of this country should be insured because virtually not everybody gets his
claim settled. Whenever a relief is given, it does not go to everybody. The worst affected never gets
that money. Those who cannot afford to pay insurance premium, the Government should pay their
insurance premiums. If we have compulsory insurance, everybody will at least get whatever loss that
he has suffered; he will be able to get compensation for that. For those areas, which are very
vulnerable, where there is likelihood of more losses because they are going to suffer in natural
calamities, insurance premium can be higher. But all the areas in the country should be covered with
compulsory insurance. That would be one of the best ways to do it.

Sir, my appeal to the Government i1s this. In fact, by now they should have come out with a
response — Konkan and Mumbai are the worst affected areas — as to how many people have suffered
loss. We do not know that. There is hardly any telephonic contact with the Konkan region. I am not
able to make contact with the people of my constituency. So, my appeal is that the Government should
instantly and immediately come out with a statement as to what 1s the extent of loss and damage is.
Immediate response should be given and money should be spent. Whatever amount is required to be
spent, that should be sent.

MR. CHAIRMAN: Please conclude.

SHRI SURESH PRABHAKAR PRABHU : Even the mobile phones are not working there.

I think the Government will make a statement on this. It needs to be done.

st gRWTS TSt wwfa Agcy, Wed § U 9ad WIGfad SMueieil W d@l dd W@, 94 "HERIg W arEl @ b
HI® UGS § O3 ® 8| AERIg # WS, ANGArS] 3R HIdhU Sardh § A9 an &1 & €| #AxiearsT # Aies oo #
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17.06 hrs. (Shrimati Sumitra Mahajan in the Chair)
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G I HE B gree Tum & foy fod af e 9ga g1 S R o iR S wed H eRviy weH fAfrex
a3 @l A7 fF 89 SR HERIC &t dag dl | fUwe af 9 aR @ 9§ 9 oiR vt oRRafa g9 | Y e 1 2l
# R ¥ Redve o F 00 R § 48R &1 o Agg SINT| 981 & N9 A &9 B & 6 do TR
FIT AGE B Fhdl e[R39]|

# ER-ER AT E, WX il o 9a1 @1 9 € ifdh 89 38 @ T dadd | R Al @1 eR-aR aRaTg @
T 2, PR & U &1 & o o I8 21 89 S afl & R a1 P fold IT07 g W1 & & Ihd Bl
WXHR Bl 39 AR ¥ A1 =iy |

*ml2

SHRI MADHUSUDAN MISTRY Madam Chairperson, I thank you for allowing me to speak on this
subject. In fact, I do not want to narrate the agony of the recent flood in Gujarat because one kind of
disaster or the other seems to be visiting Gujarat perhaps every year. | have witnessed floods, cyclone,
earthquake and drought. I have seen land slides, avalanches and even cloud burst. In all these
calamities, what you would normally see is death and destruction where thousands of people sometimes
get killed, houses destroyed and people become homeless. That is a very desperate situation. What I
am deeply anguished about is -- even when I was not an MP and was a social activist in those years —
that the stories get repeated. You will always find the administration, especially the State
Administration, wanting in providing relief, rescue and rehabilitation in a post-disaster situation. You
will always find that in the area of pre-preparedness the administration had never ever reached up to the
expectation of the citizens.

Take the example of cyclone and earthquake in Gujarat. The first thing you will notice is that the
communication link gets completely disrupted. The administration do not know how to reach there,
whether it is flood or earthquake or any other kind of disaster and also when the nature of disaster is
sudden. In drought, one can prepare but in flood, there is very little chance. So, what you normally see
is that 3mue UTH 3R fEPer 6 RIGUeE & 3R ®Is HRIFHeE 8 &l The worst part during the flood in
Gujarat was that &1 B9 g4 &, I9& d8 Uil 9gd SUIal 8, dic ooy T8l ol Wehd it 89N Ui are =8 2 It
1s happening despite the fact that Gujarat State has a Gujarat State Disaster Management Authority
which has got, according to the Government, a Commonwealth Award. 3R @ETded e Aas: ToR
fESmeer A orie RS @ & wad & dfeT T sRiRE 8 & arase W @ w9 g3 §1 98 91 & ford de 7@
g1 g BT Sl QAT 8, 98 SU AR BT @ity oifh SuH gwen Bl %@ B gus) dard o #9 ol & 6 ar @
g AR wngfefthdn
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STBHYE BF @ aave ol A 9q | @l that despite having all the information and despite having
intimated the administration g9R U WiEfefhe #Age & 2 39®T udl 4w dxg @miA? The Central
Government has already introduced a Bill in this Lok Sabha which is called the National Disaster
Management Authority Bill which may perhaps be taken up in this Session or in the next Session. I do
not know about it. But I have gone through that Bill. I will come to the Bill later because the Bill
describes how the Authority is to be set up at the national level and at the district level in order to meet
the eventualities which are arising out of disaster situation. @fd Ui & & ford wigfefves Ags @iz |
6-7 fa Ugcl 3Rd AR H ol UIR Sd¥ &l @1 © there is bound to be a way. There is bound to be cyclone
and we have failed to implement a system. Even after having such examples of such a disaster
situation, the communication system always gets cut off. Su® fordr vefifeem  fasdt o Rafa & forr ot
@1 e g &R Fbd © 1 BRI fIUrcHe &1 Yol &R Fobd 8, Al &l o gard @ fod e ufdede ova

IS UM UgAl 1 Wohdl g[RB60] |

The Central and the State Government administrations have not been able to respond to it. We
simply depend on the information from the radios. When the islands of Car Nicobar was affected by
Tsunami, the people depended on information from the radio only. S¥& STal BAR U HRIAHAT & Bl
fow =18 21 Uft uRRRfY # &8 @t agt wr g € g frdfed @& @7, 1 have found it completely lacking.
I do not know what to do and how to tone up the administration despite the fact that they have been
listening about it and talking about it and even asking for more money to tackle the situation. I will talk
about the recommendations of the Finance Commission on this aspect later. @if= o8 <1 uRiufa & SO
3R U WEihd TeipeA 3R gk 99 IR &_A1 2 3R U aRRARY # S S5 9l & o1 & 98 |ad
TG Heg BY Fhd | A Fadl meRE & sier feuiey R B a9 &) a1d ®al 718 & oifhe fSoirex
Redi I 9 &1 shaey 3R gforw @1 ave @1 e a1 do not think it is going to serve much purpose
except that rescue and relief TRYA & 3R BH YHeH AGE TR G, YA AN 8H M@ & 3 I & TAR H4I
Fifes I S8 WR ARBR Bl Tga- H B! THY o7 Hebdl g dlbel Ul d8l W Seg W Seg 3R SAQT A
ST Heg Y APl 8, SAFIY SHDI ST 1 &1 Saum far 5= eyl

AR I8 GOl a1 I8 SOl § 3R I8 919 IR-9R ForE it & H 99 qval dl et & foag ot we
Tredl g 5 R aw A fraw oo € 9k a8 e t eomer & w9 @d =d € S9@T <ied aW-o 94, 10d, 119
Bigd B 7 fhar 3R 12d BIgq HHIYT 7 1995 W) i 2004-05 TH §9 U B AoA] 7 fEORER & FR
a1 R @D foran, IS IrATaT 10 TRIT FHIS ¢ IR AR 5 TRT THoI¥T < X 94 I8l B a1 IR AR
e St & sier 21 ARy, I9H1 1 12d wrg=a wHie 7 RUE & 3fer fhar 8 iR & IS8 &1 U
R 2| H AN HeAl Aredl g B e et fSueR 81 a1 A @, g@rare & A1 7 &, YHY MY AT 7 MY, JAF
3T AT 1 MY, MTHT AW T a1 a1 2, SR AR A ORI BT 246 BIS WA B AW ¢ R 399 4 75 gferera
R 5 WHR K & 3R 25 TR IR I9T TSR I <1 TSl & M 186 IS W ORI Bl APR Bl B
DR g1 & Il o1 Fsdl o, 918 3MMUd Jgi fSARER 7 & A1 7 8| 98 & & sl ¢ AR g8 a1 o1 &l 2l
3MUHT 246 HRIS TIY IS FAMS BT U1 & IAH I gAY AT BT U7 3MUHT FabTar1 & a1 S9H & 25 wfierd =
AT of AHd & R ofd W a7 AT & a & WRER dHadl © b g9 ugel U f&am Sl & oy |9 arl &t
BN @ g P aredr § 6 &R U5 B WEHR b U Foel Rl ®Us, Sl SHHT Fojeged Bl 8, a8
140 AT 150 B WY B, 98 91 IWD U BT 21 gAY 91d IE ¢ B JHae B U4 &R Iy AN g1 gg ward
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forg 99 & owa ® 3R B ST SHB! AT Peal ® 3R bedal & 5 AN urd 99 € € g9fory 89 Weg el ox
IHd &l TE P 8 gl 94 B9 HHIE A & g FaTdl el AT W & AR 10d, 113 3R 127 Hgaw HHIE &
iR Wt I8 Fr T B 6 W IS" B fFaqr IR Bl A” 129 HHIE P RUE B sieR vifswT €, SUH & T e
I5T ®I df 2010 96 fha=r 41 e aren g I8 99

IS AR 3@ 11 21 AU < o, AR MUl YT TE A €, il SUBT IR 2 Al Y IAD! fSATS PR Fhd 2l
IR DI O IR W AW 25 ufcrera 1 21 Year after year there have been reports that the States are not
contributing their 25 per cent share to the Calamity Relief Fund[snb61].

TRumaewT T8 391 uig Ol @ 916 fhdl ft RIaRE # g9 BY 9dhd 8, TE a1d Bl T 2
MADAM CHAIRMAN : Please conclude now.

SHRI MADHUSUDAN MISTRY : I am just concluding. It is an important subject. I am just speaking
to the point. I am not telling anything else. I am trying to inform the House what I have been listening
from the people.

MADAM CHAIRMAN: I know that. But I have to accommodate other Members also.

SHRI MADHUSUDAN MISTRY : I know it. I am taking the time of my party only. # 31u@ Aead 3 I8
HeAl ARl § o Sl Dot 8, 98 ¥ oidd @t gl That is also defined as a calamity of a rare severity.
SAd 2 @ X & S WK g 98 R SWd e 12d T M 4 S AT daifid dex Bk feurex
#ore @) IO B 8, R 700 dRs Uy Ry ¥ SR S A v omar g Swd 9 ot & U frear 21 e
we TE TR Al § RN B B AR F Teblal U1 U9 AT AT B 50D 3rermar, 3 Ga B AT WE 3N 3
IME ¥eel H Ur A ff <@ T ® P 9 9 U A A urer U1 o1 §RhReFaR IR WA &) ofdl 8l 4 g o
M B &l Bl 8, I AGM I @B oy el R T oI | AW P WA < H FH B 8, Rell® B fog
Rram 99 o =ifRy, 9 =21 < 1 o I S sHifsueeh du-Refie A < @Ry, s@d &+t &xa €1 So much so,

there are instances where the States have not been able to spend even the money which has been given

to them under the Calamity Relief Fund which is in fact their money and they have not been able to

spend that money. 4! gER §FPRCFAR &I Sl 4 37s 8, 98 e = There also, what I found from the
reports of the C&AG as well as the Finance Commission is this. I9&1 S @< &1 441 8, 9¢ del W 4l
DS 21, 98 ¥ @d & Pl ol The first thing is that all expenditure must be demanded from the
Union Government and if the Union Government belongs to one party and the State Government is of
another party, then there is always a tendency to inflate the figure of damages. g TaHc 5 TR HIS
JAY, PIg 6 BN HUG, DIy 7 FAR HRIS 3R PIg 8 IR HUS OYY qd bl Bl OIfell & AR 9 THR 9 g
gerdt &t g1 # MU 39 AWM H TP @R BT dA1Edl g fb S U )e ol Refis we # dgd dafadt
Rl e § mar & 3R 12d O M & AR e T@ie 7 Wl TAL.AL.UE. H § U1 Sl 8, I¥ah1 9 SuANT
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&Y Aol &l There should be strict monitoring from the Union Government as to how this money has
been spent and whether it is spent in order to restore the infrastructure of the State Government or it is
spent for the benefit of the people who are being affected. s9& forg AFERT &1 F@wen s@w & MYl In
our side it is said that there is politics and I again say that it is politics of disasters. g uRfRufer =t & &
BAN 9T H Beall 79 AT 6 500 HRI$ Ft G0N B B, <fes Aga TaHe 7 Far T8 fewn, afew o9 s demw
@1 A1 & IdT o 5 500 HRIS BUY H F 246 IS BYY d1 WE TAHE & U Ugd W & Ao & gHD qA9E
500 P Y fay 7MY E1 Urdfad amuer 3 W afe frf 30 gl B AR U H AR B # fHW o7 g B
WHR Bl 8, a1 Ioui &I QA Sl Bl € o v genRa fear oy 6 &9 dge Taiie 3 Refie @1t =8 faan
8, $fey 89 Pol R # 1ed 3R qerd SR e BR U1 W@ €| I ARBN DI U1 T HA1 =Y afes debrel el
R R Refies Rl & =nfey ik QA fRrfer & &= =l

YIS HEIGAT : 319, a1 fAse | STuHT |ITvr WATE B |

# wggen et - den § @ e § 9@ aR @1 gl Reflt ok Wery ffRe & sfex gwen <@l T € &
fEATer & 97 TR dgd WR ANl 7 U1 $dhea A € R 98 98 srfeds 8, gAMl B A1 R TR BT AR
g1l There are trusts and newspapers which have raised money for this and we do not know how this
money has been used. They are all private people. I think the Government must put its foot on and
should ask whether this money which was collected by the people has been used for the purpose for
which it has been collected. The Government must inquire into that. &¥en <@ w1 & f& g
tiferdidegored faar smar 81 # we aredr § 6 39 uIferdiaaTsore &A1 a1 oreet 78l 81 §AR aRdl o, §AR
argAi ¥, o8 o1ue umur § Fved ¥ fhu, 9 el @ SufRrd TEl € Ul & M IR BHS Bl owWl ARGR,
DI & 1 R, AN B (FRIGE HW & 3R Fad ¢ [ T8 BN IR% ¥ 2l 39 8 DI d1dl Dl B D R0
A €, QN1 el BT ATt | STEi-otel Wt 5T IRGR U A §, 98 S el 2l §H IR A WfrcRirgst el Bl
ARl § IHB! A HIAT §[rpm62] |

i M @ Wi & |1 Racrars 7 21 3R ow W s ey Rgued 8 s vy faguee o
BH 39 ORE 9 9 B ©, 98 9 dy| e fAie SR ©, ofthd § fR g aredn § Il # wweR 4 Safid
Rells Be &1 U1 3R T W ... &1 391 71 8, S8a IR there should be strict monitoring f& fra=m
T 3R PHal W IS oMl | I AHR S ol @, either MPs do not know 3R SHHT H1s & &1 ara| dvgd T
e @ §91 fSUer & aer ofrdn 8, oifd Simply they are the mute spectators. This situation must be

avoided.

QY 41, A BolfHel fd Sl 3 ATl 8, 99 fdd ® 3R U Al [SOReR fuTS=d &1 gaver gl
3R URe foomer Aefafereem &1 frw v O wEfefre ASs Uws &vd 3R TefifRee™ & 29 3 &xd J=1uT,
a8 AT ID I DI O, TAT AT O™ Gei1d 2|

*ml3
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SHRI B. MAHTAB Thank you Madam for allowing me to participate in the discussion under Rule 193
on natural calamities in the country. Calamity, as we all know, is affecting this country in many forms.
There are natural calamities and there are also man-made calamities. It is often said that there is no
remedy to natural calamities. But man-made calamities should be abhored and culprits punished.
Calamities are met first by rescue, second by relief, third by restoration, and fourth by reconstruction.
As has been diagonised, initially, say around 130 years back, when the first Relief Code was written
down, first 'flood' was mentioned as a natural calamity. Subsequently, 'drought' was included, then
'cyclone' was included, then 'landslide' was included, recently 'earthquake' has been included, then 'fire'
has been included, and 'hailstorm' has also been included in the definition of natural calamity.

I will come to another aspect later on in my speech. It is regarding what more should be
included as a natural calamity. In our country, incessant rains bring flood; when there is scanty rain, we
have drought. Repeated arrangements have been made to protect areas from inundation and provisions
have been made to provide irrigation facilities in drought-prone areas. Crores of rupees have been spent
to build embankments in flood-prone areas and to provide irrigation facilities in drought-prone areas.
Today, what is the total area which is irrigated in this country? It is not more than 30 per cent of the
cultivable land. I think about five years back a book was published, titled "Everybody Loves a Good

Drought”. Similarly, everybody loves a good flood. That nexus has to be broken. Even in this 215
century the sensex is dependent on the blessings of the rain God.

Orissa has the misfortune of facing calamities in a periodic manner. During the last ten years,
year after year, one calamity has succeeded another. This year because of scarcity of rainfall, already
the early variety paddy crop has been totally destroyed. One does not know what will happen to the late
variety paddy crop, if we do not get rain within another week's time or in ten day's time[r63].

At the same time, the undivided district of Koraput is today facing heavy flood. But the rest of
the State 1s totally under the spell of drought. The district of Cuttack, the district of Jagatsinghpur, the
district of Kandhamal, the district of Puri, the district of Nayagarh, the district of Ganjam, even part of
Kalahandi, the district of Sambalpur, most of the districts other than the undivided district of Koraput
are under the spell of drought. Take for example, the reservoir in Orissa, even in Jharkhand, in Madya
Pradesh, in Chhattisgarh and also in Uttar Pradesh. There, the water level is quite low and down below
the national level.

CSIR has recently stated that the poor prospects of monsoon in June and July are ‘disturbing’.
The States that I have mentioned comprises the large part which are paddy producing States. Here, the
production of coarse cereals — as per the report of CSIR which it has brought out — will be adversely
affected by this year by this errant monsoon. It is projected that the output would be 10 per cent less.

At the same time, the production of food grains 1s expected to fall by 3 per cent — 2.9 per cent to
be precise. | would urge upon the Agriculture Ministry now because keeping CSIR’s report in view,
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what steps has the Government taken to improve the rabi crop, to educate the farmers, to take up more
areas, to cultivate rabi crop, to increase the production of food grain, at least, for sustenance of the
people of this country? Flood and drought are considered as ‘calamity’. ‘Landslide’ also was added, as
I told earlier. What we in Orissa faced this year in 2005, we had faced the similar instances, the similar
situation in 1999. That is, the sunstroke, the heat wave. Orissa being in the eastern coast had never
experienced this situation earlier. There is no recorded history regarding heat wave and sunstroke in
Orissa earlier.

17.33 hrs. (Mr. Deputy-Speaker in the Chair)

But, it was 1in 1998-99 and again in 2005 that we have faced heatwave and where hundreds of
people have died because of sunstroke. I am sorry to mention that despite Orissa Government drew the
attention of the Central Government to include sunstroke as a natural calamity, it has not been
accepted. I urge upon the Government through you in this House that sunstroke be included in the list
of natural calamity because many people have died during the last 5-10 years due to this sunstroke.
Especially this year, in Orissa, more than hundreds of people have died within a short span of 2-3
weeks.

We all know that flood throughout the world cannot be fully controlled. It is to be managed to the
best of ability. During 2004, Government of India had constituted a Task Force for Flood
Management. But it is Ganga-Brahmaputra centric. I would request through you, Sir, to the
Government that there are a number of river basins, especially the Mahanadi river basin, which need
attention from the CWC where attention has to be given. Only one reservoir has been created at
Hirakud on Mahanadi. But attempts should be made to inter-connect rivers, firstly, state-wise. A grand
idea was formulated by Shri Atal Bihari Vajpayeeji during NDA’s Government[mks64].

I do not know what is the idea of the UPA Government relating to that. But linking Mahanadi
with Rushikullya will help sort out a larger problem within our State. Rushikullya needs water. The
farmers of Ganjam district need water for irrigation. In Mahanadi, we have sufficient water. If another
barrage 1s constructed in the downstream of Satkosia Gorge, Mahanadi water can reach Rushikullya and
also irrigate Ganjam district. At the same time, the Government should also consider inter-connecting
the river aspect. Construction of river water reservoir is an old idea - projects are there - of constructing
another reservoir over river Baitarani at Bhimkund. Similarly for the last more than 15 years, the
construction of a reservoir over Suvarnarekha has been going on. These two projects need attention by
the Government.

At the same time, people who have been affected by fire, floods and earthquakes or any other
calamity where the house 1s destroyed, irrespective of their economic status, houses should be provided
to them under Indira Awas Yojan. Houses should be provided at least to the weaker sections because we
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all know that many people, who belong to the weaker sections, do not find their names in the BPL List.
At least, that provision should be made. The authority to determine the beneficiary may be given to the
District Magistrate whereby he can identify the people from the weaker sections irrespective of the BPL
List. They can be given the facility of shelter.

Now I come to the other most important point which is disaster management. Disaster
Management is the call of the day. People at large have been managing the disaster in their own way
with the help of the community. But today the concept is how the State is coming forward to help the
people who are in distress, how the State 1s geared up to meet the challenge, the disaster.

Recently, in the G-8 Summit in Edinburgh, which our hon. Prime Minister attended, global
warming was one of the issues that was discussed. The current nature and magnitude of disaster is not
only complicated but also may go well beyond the conventional disaster management practices.
Therefore, there 1s a need today for a paradigm shift in the disaster management and disaster
preparedness.

I will give you one example. This year, 2005, a town in Orissa, Talcher, had a temperature of 54
Degree Celsius. This is totally unthinkable. 54 Degree Celsius in one small town of Talcher! What will
happen? Are we prepared to meet that situation? If any township in this country goes up to 54 or 55
degree or even more than that, how is the Government, the society and the country prepared to meet that
situation? What attempt 1s being made at the national level to meet that situation to help people at that
point of time? Orissa was simmering under heat wave. Hundreds of people died as I told the House
earlier also. But I want to mention here that the Meteorological Department is pathetically slow. It needs
utmost attention specially from the Science and Technology Ministry as well as from the Environment
and Forest Ministry. Specific steps should be taken to meet this challenge which is quite new for this
country.

With these words, I would once again request the Government through you, to do one thing. Sir,
the amount that is being provided under CRF and the NCCF is not sufficient. Therefore, I would once
against request the Government that the affected States should be provided with immediate relief, and,
when the restoration work is being done, immediate funding should also be provided by the Centre.

With these words, I would request that the suggestions which I have made should be considered
by the Government.

*ml4
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SHRI C.K. CHANDRAPPAN Sir, we are discussing the question of natural calamity when the country
1s facing one of the biggest disasters in the Western Coast. The whole of Western Coast, especially,
Maharashtra, Mumbai, are badly affected by incessant rains and floods. India is a big subcontinent. As
we all know it consists of various climatic zones and natural calamities of different type occur. On the
eve of this New Year we faced Tsunami, one of the things that was not experienced by our people for
hundreds of years. It was very devastating. Just after that we had the hailstorm in Kashmir and the
devastation was so big. Then, as always, we experienced floods in the Gangetic region and
Brahmaputra region. There is continuous drought in central India, especially, in Rayalseema, Andhra
Pradesh and other places. The Eastern Coast is prone to cyclones. This is how we are. So, probably
we cannot expect that it will not be there. We cannot expect that. But what we expect from a
Government is disaster management, water management and better facilities provided to the people.
We cannot expect that disasters would not be there but people should be helped to come out of it as
soon as possible.

Let us take the case of crops. When flood is there crops are destroyed. The peasants are telling that
there should be a crop insurance scheme which is peasant friendly. Even now we do not have that. So,
even if the flood is there, if a peasant friendly crop insurance scheme is there, probably they will be able
to get over the crisis. I come from Kerala. We call it God’s own land. It is really beautiful. The whole
coastal area 1s virtually affected by sea erosion. It 1s not in the description of calamity or in the
definitions of calamity of the centre, it is not prescribed as a calamity. I do not know what is it then. In
sea erosion what happens is you lose land. Sea intrudes into the land and you lose land. Just before
coming here, I visited my constituency, Trichur. Anappandham which is a tribal colony was affected by
landslide. Now, today the report is that the entire Kerala is affected by landslide. Palghat, Malappuram
and Trichur are also being affected. Then seven or nine people died in Munnar in a big calamity. You
provide some free ration, establish some camps and all that but that is not a solution. In such places
where sea erosion and landslide is taking place, we can identify those areas. Land should be insured
there[bts65].

One suggestion made here that all the houses should be insured in the country. I may not say that
all the houses should be insured — the houses in the slums, houses in the landslide-prone areas, houses in
the coastal areas that will be affected by sea erosion, and the huts that will be wiped off when the flood
affects the country — such houses should be compulsorily insured. If that is done and once this ‘natural
calamity’ phenomenon is over, people need not run from this office to that office to get relief. There
will be an in-built organised system by which the insurance will take care of their needs. The land
should be insured in areas where landslide has affected and also the area where sea-erosion has
affected. Similarly, as I told you, in the flood-affected areas, the huts that may be affected by
floods should be insured.

Now, Sir, there is another problem — the problem of water usage. Several hon. Members
mentioned that we are a country where groundwater is indiscreetly used, and the groundwater level is
speedily going down. There 1s no organised system by which you are trying to replenish the loss, and
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the run-off water is going to the sea. Kerala is a typical case in question. Our land is tilted towards
sea. In spite of so much rain, but within 24 hours, the rainwater from the hills will go to the sea. All
these good Monsoons will have no effect. It will not affect the replenishment of groundwater. It will
just flood and it 1s flooding to the sea. So, there should be a very systematically planned approach by
which you save the water not by huge dams. It may not be possible because there are environmental
problems. You can make maximum number of check dams. It is not only the case of Kerala but also
the case of entire country. Through check dams, we can preserve maximum water and the groundwater
will be replenished. Then, our situation will be far better than that of what 1s today. These are some of
the issues. It is not that the Government has never discussed about them. They might have discussed
but what is not there 1s, Sir, giving priority and deciding that these are one, two or three things that we
will implement them. If we have such an approach in relation to the problems of calamity, probably we
will be better off even though the calamity will occur because of the natural reasons.

Then, I will come on to man-made calamities. Sir, I remember Mahatma Gandhi — the Father of
the nation. It was he who said “That the nature will provide everything to meet the needs of the people
but not to meet the greeds of the people.” It is where the problem lies. The forests are destroyed;
everything 1s destroyed. Mindless destruction is taking place and mindless construction is taking place.
Now, in Kerala, the construction mafia is mining the areas for finding sand for construction. Mining is
possible anywhere. What does it mean? We are losing good land — cultivable land, the land that can be
used for many other purposes. If that is allowed, Kerala will become one day a lake or something like
that. I do not think that it 1s a ‘Kerala’ phenomenon alone. It may be a phenomenon in many parts of
the country. The construction mafia is trying to do the sand mining in an indiscriminate
manner[c66].

So, there should be laws and the laws should be implemented without the influence of
corruption. It is very difficult. But otherwise, things will not improve.

Then, there is exploitation of the relief about which many hon. Members have mentioned here.
Some people are waiting for the drought and flood to occur because there 1s an economy of drought and
there is an economy of flood which they can operate and mint money out of it. We have to find
solutions to these problems in such a way that the country and the people are saved from such people
and the natural wealth is preserved to the maximum so that people are given opportunity to live better
after the natural calamity.

SHRI A.K.S. VIJAYAN Hon’ble Deputy Speaker, Sir, I thank the Chair to speak on behalf of my party
DMK in this discussion under Rule 193 drawing the attention of this House to the plight of our
countrymen during natural calamities. Drought in one form or the other has become a recurrent feature
in this sub-continent every now and then. We are also seriously discussing the problems arising out of
natural calamities every three months or every six months in this House of the People. It is unfortunate
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that no lasting solution has been found as yet and no viable mechanism to meet the ground realities is in
place. Our Government established National Disaster Management Authority. It may evolve long term
strategy and may start functioning effectively only thereafter. But immediate rescue and relief
operations are not available now. There 1s no viable mechanism in place to ensure relief measures and
rush rescue and relief materials. As far as Tamil Nadu 1s concerned, our UPA Government extended all
possible assistance immediately but unfortunately that has not reached the needy ones. Drought prone
Districts all over India have been identified to be 150 and Employment Guarantee Schemes are being
carried out there during the regime of UPA. Even in this Scheme the Tamil Nadu Government is
floundering and the guidelines are not properly followed and hence, the needy people are not getting the
relief from the Scheme conceived and implemented for them. Even the elected representatives of the
people like the Members of Parliament are not aware as to where the funds allocated go. There are too
many lacunae in the implementation of the scheme in Tamil Nadu. ...(Expunged as ordered by the
Chair) Shri Harin Pathak of Gujarat, my esteemed colleague in this House who spoke ahead of me
highlighted the ravage caused by the rain floods in both Maharashtra and Gujarat. He compared the
devastation to that of Tsunami havoc. He urged upon the Union Government to rush help urgently. As
far as Tsunami that hit hard the coastal

*Translation of the speech originally delivered in Tamil.

areas of Tamil Nadu, there was a huge loss of life and property. There is no second opinion that the
Union Government rushed rescue and relief measures and materials as early as it can. But
unfortunately the needed help was not extended to the needy people who were worst hit by that tragic
disaster. Even in Tsunami relief operations ...* in identifying the beneficiaries, the victims and their
families, and their party men gobbled up even the relief materials and cash compensations extended to
the victims and their families. I have already recorded this sorry state of affairs in this august House
while participating in a similar discussion under Rule 193. [ had stated about those lacunae and
mismanagement with documentary evidence and newspaper clippings. But still no effective action has
been taken to plug the loopholes or to put an end to the corrupt practices in the implementation of the
continuing relief work there. Even in identifying the beneficiaries for many centrally sponsored
schemes and centrally funded schemes like Andhyodaya Scheme, corrupt practices are resorted to and
the money do not reach the deserving poor living as destitutes. Sampoorna Rozgar Yojna, Gramin
Sadak Yojna, Indira Awas Yojna, Swarnajayanti Scheme are some of the centrally funded schemes
implemented through the State Governments but what is happening in Tamil Nadu 1s rather paining. On
the one hand, we find natural Tsunami and on the other hand we find corruption Tsunami. On the one
side we find drought and natural disasters and on the other side we find ....*

When Shri V.P. Singh was the Prime Minister of our country, through the able efforts of our beloved

leader, Dr. Kalaignar Karunanidhi Cauvery Water Disputes Tribunal was set up in 1990. The Tribunal came
with an interim award in June, 1991. We are yet to see the award fully implemented in all these years. It is high
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time serious efforts are made to get a final award to evolve a lasting solution for this vexing problem that has left
the Cauvery Delta region high and

* Expunged as ordered by the Chair.

dry without proper share of water being released on time for cultivation. I hail from the Cauvery Delta region
which was the Paddy-granary of the South which is now becoming a drought prone area and the agriculturists
and agricultural labourers are facing enormous problems due to lack of irrigation facilities. It is unfortunate that
starvation deaths are taking place in that Cauvery fed area and people are even driven to the state of hunting rats
for feeding themselves. This situation must go.

All these years we have been talking about inter-linking of rivers. I urge upon this Government to ensure
taking up this scheme and complete it before the end of the term of this Fourteenth Lok Sabha. This 1s necessary
to give protection to and ensure livelihood to the people living in drought hit areas. This will give adequate
protection to people living in flood-havoc prone areas. Because surplus water would be flowing away to other
canals and rivers. During the tenure of Thirteenth Lok Sabha, an authority was constituted to study the inter-
linking of rivers under the Chairmanship of Shri Suresh Prabhu. I would like to know what is the state of affairs
now.

Similarly, I would like to emphasise upon the need to implement properly the Employment Guarantee
Scheme and improve more Districts that are drought prone. The Centre must also evolve a viable scheme to
ensure alternative job or at least off-seasonal job opportunities to the agricultural labourers living in the drought
prone areas of our country. Otherwise they will be pushed below the poverty line due to the ravages caused by
drought.

Sethu Samudram project that remained a dream for more than 140 years has seen the light of the day
during the time when Dr. Manmohan Singh is the Prime Minister of this Country and ushering in a viable era
with able guidance and leadership of Smt. Sonia Gandhi and Dr. Kalaignar Karunanidhi. I request this
Government to ensure a historic event of completing the inter-linking of rivers during its regime.

I need not mention again the drought conditions prevailing in Tamil Nadu even in the Cauvery Delta
region. Even drinking water is a problem in many parts of the State. Chennai, the capital city of Tamil Nadu 1s
facing acute drinking water shortage. In order to get adequate supply of drinking water a thousand crore rupees
scheme was announced by the Centre in the Union Budget to set-up a water conversion unit near Chennai to get
potable water from the sea-water. The needed help and co-operation was not forthcoming from the State
Government. It is unfortunate that this viable scheme could not be implemented. At the same time,* .... under
the head New Veeranam Scheme. It is ending up as a wasteful expenditure as no water could be procured for
Chennai on a lasting basis. The citizens of Chennai City are still going about with their parched throats.

Our Constitution provides the Centre with enormous powers under Articles 355 and 356. There could be
second opinion on that and I am not going into it. But I would like to highlight that powers to proclaim national
emergency, powers to proclaim economic emergency and powers to take over administrative machinery of a
State are vested with the Centre. As long as this Constitutional provisions are there and as long as the state of
affairs are found wanting, then the Centre must act. The natural disasters in the form of drought, floods,
cyclones, earthquakes and Tsunami cause huge and immediate loss to both lives and properties all of a sudden.
So, they must be treated as national disasters whenever and wherever they occur, the Centre must immediately
put in place rescue and relief operations involving the officials of both the Centre and the States. The relief
measures must be taken up on a war footing as and when the disasters occur. A viable mechanism must be
conceived and evolved.
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As far as Tamil Nadu is concerned, Tsunami relief operations have come to a stand still because
of the lackadaisical attitude of the State Government there. The Central Government and even certain
foreign Governments along with several

* Expunged as ordered by the Chair.

voluntary organisations are ready to fund the relief work that are going on there but they are lying
unutilized. Even after seven months of the Tsunami tragedy the relief work has not started in full swing
there. Permanent houses have not been constructed and the work in this regard has not commenced
still. Thousands of families are still living in the temporary shelters. I would like to bring to the notice
of this august House that one of those temporary structures fell a prey to a fire accident some ten days
back. The fangs of fire hit the people who were hit by seawaters earlier. Those hapless people again
lost whatever material they had. Those people are still staying in rescue shelters. The failure on the
part of the State Government earns the wrath of the people against the local representatives like us who
are serious and sincere to rush in help. This is like the guilty and the charged are unfortunately two
different sets of people while the guilty goes scot-free, and the innocent people like us are facing
charges and abuses for no fault of ours. Even the Central Government is not spared while making
allegations. This can stop only when the State Government i1s made accountable.™ ....

In the style of several Standing Committees to Parliament, a Disaster Relief Work Monitoring Committee
comprising of Members of Parliament must be constituted to ensure accountability in relief work. This
Parliamentary Committee may rope in officials from both the Centre and the State to rush help to needed places
and needy men in time during natural calamities. At the local level, Committees comprising of the District
Collectors and the local MPs must be set up to oversee the relief work. I urge upon the Rural Development
Ministry to set up such committees to monitor the effective implementation of centrally sponsored schemes as
they are fully funded by the Centre and approved by the Parliament.

Thanking the Chair again for the opportunity given, I conclude.

* Expunged as ordered by the Chair.

MR. DEPUTY-SPEAKER: We shall continue this discussion tomorrow.
The House now stands adjourned to meet again tomorrow, 28 July, 2005 at 11 a.m.
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18.00 hrs.

The Lok Sabha then adjourned till Eleven of the Clock on

Thursday, July 28, 2005/Sravana 6, 1927 (Saka).

* This Report was presented to Hon’ble Speaker on 21 June, 2005, when the House was not in Session,_in

pursuance of the directions of Hon’ble Speaker. Hon’ble Speaker was pleased to order the printing, publication

and circulation of the Thirteenth Report under rule 280 of the Rules of Procedure and Conduct of Business in

Lok Sabha.

* Translation of the speech originally delivered in Tamil.
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